| TEM NO. 28 & 70 COURT NO. 2 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (O...... of 2014
CC No(s). 11523/ 2014
(Arising out of inpugned final judgnent and order dated
01/05/2013 in SA No. 468/2013 passed by the H gh Court O
Judi cature At Al | ahabad)
STATE OF UP AND ORS Petitioner(s)
VERSUS

RAM DAYAL Respondent ( s)

(Wth appln. (s) for c/delay in filing SLP and office report)
W TH

S.L.P.(C...CC No. 11612/2014
(Wth appln.(s) for c/delay in filing SLP)

S L.P.(C...CC No. 11913/2014
(Wth appln.(s) for c/delay in filing SLP and O fice Report)

S.L.P.(C ...CC No. 11952/2014
(Wth appln.(s) for c/delay in filing SLP and Ofice Report)

Date : 04/08/2014 This petition was called on
for hearing today.

CORAM :
HON BLE MR, JUSTI CE H. L. DATTU
HON BLE MR JUSTI CE PI NAKI CHANDRA GHOSE
HON BLE MR JUSTI CE ARUN M SHRA

Gaurav Bhatia, AAG

Raj at Si ngh, Adv.

Abhi shek Chaudhary, Adv.
Ri shi Jain, Adv.

Abhi shek Chaudhary , Adv.

For Petitioner(s)

SSSE5S

For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng

Signature Not Verified

Digitally signed by

Char anj eet Kaur

ORDER

Date: 2014.08. 06

16: 55:05 | ST
Reason:

Noti ce.

[ Charanjeet Kaur ] [ Vinod Kulvi ]
Court Master Asstt. Registrar



